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DETENTION AND RELEASE OF MEMBERS

‘The following message dated 25.6.96 addressed to
Hon'ble Speaker, Delhi legislative Assembly from Addl.
Deputy Commissioner of Police, New Delhi. District, New
Delhi was received on 27.6.96 :z-

"I have the honour to inform you that S/Shri
O.P. Babbar, Mewa Ram Arya, Ram Bhaj, Balbir Singh,
Naresh Gaur, 5.C. Rajan, M.L. Khurana, Hari Krishan,
Ram Niwas Goyal, Jeet Ram Solanki, Puran Chand Yogi.,
Dharam Dev Solanki, Murari Singh Panwar, Jagdish Lal
Batra, Sat Prakash Rana, Madan lal Gaba, Moti Ram
Sodhi, Nand Kishore Garg, Darshan Bahl, vasdev Kaptan,
Satdsh Chandra Khandelwal, Rajendra Gupta, Rajesh
Sharma, Chand Ram, Inder Raj Singh, Brahm Singh
Tanwar, Karan Singh Tanwar, Gyan Chand, Alok Kumar,'
Jai Bhagwan, P.K. Chandla, Devendra Simgh, Jai
Prakash Yadav, Kirti Azad and Km. Purnima Sethi,
Hon'ble Members of Legislative Assembly, Delhi
alongwith ‘their other supporters were detained uner )
Section 65 of Delhi Police ict, 1978 for disobeying
the lawful directions of Police from Parliament =y
Streekf, in front of Police Station Parliament
Street, New Delhi at 1220 hours to day l.ee. 25.6496,

They were released at 1235 hours from the-
Same place, the same day l.e. on 25.6.96,9
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